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dated 07.03.2017 written by the
District magistrate (L.A.) Bankura &
Competent Authority (NH-60) to the
Divisional Forest  Officer (North)
Bankura along with list of trees are

collective annexed herewith.

Photocopy of the memo no 861/28-2
dated 10.03.2017 written by the
Divisional Forest Officer (Bankura)

North Division, to the Additional

District Magistrate (LA) Bankura &
Competent Authority (NH-60) along
with valuation report of trees  are

collective annexed herewith.
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BEFORE THE HON’'BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 91/2023/EZ

In The Matter of:

Nirmal Kumar Singha

...Applicant
- j pp
;;f Versus
A f
A% State of West Bengal & Ors.
. Respondents

AFFIDAVIT-IN-OPPOSITION ON BEHALF OF THE RESPONDENT NUMBER
04, SPECIAL LAND - ACQUISITION OFFICER, BANKURA, DISTRICT

BANKURA
I, Sri Tapas Mandal, S/o Late Tapan Mandal, presently posted as Special

d Acquisition Officer, Bankura District having office at Administrative

Bankura Collectorate, Bankura, P.O & P.S- Bankura, District:

Lan

Building,
Bankura, Pin: 722101, do hereby solemnly affirm and submit as follows:-

1. That this affidavit is being filed in compliance to the Solemn Order
dated 07.12.2023, passed by the Hon’ble Tribunal.

2. That the Hon’ble National Green Tribunal, Eastern Zone Bench in the
Solemn Order dated 07.12.2023 has been pleased to interalia direct

the respective respondents to file their counter affidavits.

3. That at the outset it is submitted that The Ministry of Road Transport
And Highways, Govt. of India has issued Notification U/s 3A(1) of NH
Act, 1956 vide Notification no. S.0.3679 (E) dated 01.12.2016, where

S
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[
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Ministry of Road Transport And Highways, Government of India has
declared its intention to acquire 9.64 acres of land in the Mouza-
Mautara (JL-101), Konra (JL-109) under the PS- Gangajal Ghati,
District- Bankura for the purpose of construction of proposed Bridge
over river Shali at Chainage 247.00 Km of NH-60 in the district of

Bankura, West Bengal.

Photocopy of the Notification S.0.3679 (E) dated 01/12/2016 is

annexed herewith and marked with the letter ‘R-1".

. That the Ministry of Road Transport And Highways, Government of

India has issued Notification u/s 3D

Notification no. S.0.2126 (E)

(1) of NH Act, 1956 vide
dated 22.06.2017, where Ministry of
Road Transport And Highways, Government of India has declared that
0.64 acres of land in the Mouza- Mautara (J.L.No.101), Konra (JL-
105) under the PS: Gangajal Ghati, District Bankura is acquired for
the purpose of construction of proposed Bridge over river Shali at
Chainage 247.00 Km of NH-60 in the district of Bankura, West

Bengal.

Photocopy of the Notification no. S.0.2126 (E) dated 22.06.2017 is

annexed herewith and marked with the letter ‘R-2’.

_ That subsequently with the publication of Notification in the

Government Gazette and in pursuance of Section 3D(2) of the NH Act,
1956 ; said 9.64 acres of land in the mouza- Mautara (JL-101), Kdnra
(JL-105) under the PS- Gangajal Ghati, District- Bankura has been
the Central Government,

vested absolutely in free from all

encumbrance.

*hotocopy of the above referred Gazatte is annexed herewith and

arked with the letter ‘R-3’.

D
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6. That the instant original application has been filed by the applicant
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interalia alleging illegal felling of trees at Konra Mouza within
Gangajalghati Police Station, in the district of Bankura by the
respondent number 10, the private respondent without valid
permissions from the concerned authorities and without the
knowledge and consent of the applicant. That the plot of land in
question has been acquired by the authority for construction of bridge
on river shali and moreover in connection with the said land a

partition suit is pending before the Ld. Civil Court.

. That with regard to the statements made in paragraphs 5.1 to 5.4 of

the original application this deponent states in pursuance of the
Section 3H of the NH Act, 1956, CALA (Competent Authority Under
Land Acquisition) and Additional District Magistrate (LA),(Land
Acquisition) Bankura has issued notice to all including the original
applicant i.e. Nirmal Kumar Singha S/O Aredhendu Singha - for

collection of Award Compensation money.

In pursuance of the Section 3G of the NH Act, 1956, CALA(Competent
Authority Under Land Acquisition) and Additional District Magistrate
(LA), Bankura has declared Award compensation money for the LA

case no. 02 of 2016-17.

On 12.08.2022, the original applicant namely Nirmal Kumar Singha
made a submission before the District Magistrate, Bankura and
claimed that a Title Suit bearing No. 16 of 2021 is pending before the
Court of the Ld. Civil Judge (Senior Division), Bankura involving.the
LR plot of land and that matter is yet not finally disposed of by the Ld.
Civil Judge (Senior Division), Bankura. Nirmal Kumar Singh
demanded that Award compensation money should not be disbursed

till final disposal of that Title Suit.
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That it is submitted in this regard that till date payment of Award
compensation in respect of LR plot no. 815 of Mouza- Konra (JL-1095),
PS- Ganghagal Ghati, District- Bankura has not been made and is
pending till the disposal of the above noted Title Suit case bearing no.
16 of 2021, pending before the Court of Ld. Civil Judge (Senior

Division) at Bankura.

. That with regard to the statements made in paragraphs 5.5 to 5.7 of

the original application this deponent states that the same are related
to records available in the office of Forest Range Officer/Divisional

Forest Range Officer, Bankura, (North Division).

That with regard to the statements made in paragraph 5.8 of the
original application this deponent states that permission for cutting
trees is generally given by Forest Departmental Authority and is not

directly related to the land Acquisition department.

10. That with regard to the statements made in paragraph 5.9 of the

original application the deponent states the Additional District
Magistrate (L.A.), Bankura & Competent Authority (NH-60) vide Memo
no. 129/L.A dated 07.03.2017 had requested the Divisional Forest
Officer (North) Bankura to send the valuation report of the trees
situated on the land to be acquired for the construction of bridge over
river Sali at 247 Kilometer of NH60 in the District Bankura for

preparation of the estimate along with the list of trees.

Photocopy of the Memo no. '129/L.A dated 07.03.2017 written by the
Additional District Magistrate (L.A.) Bankura & Competent Authority
(NH-60) to the Divisional Forest Officer(North) Bankura along with list
of trees are collectively annexed herewith and marked with the Letter -

R-4’.
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11. That subsequently vide memo 1o. 861/28-2 dated 10.03.2017

the Divisional Forest Officer (Bankura) North Division had informed

the Additional District Magistrate (L.A) Bankura and Competent

{ Authority (NH-60) the detailed report of the valuation of trees.

0861/28-2 dated 10.03.2017 written by the

Bankura) North Division, to the Additional

Bankura & Competent Authority (NH-60)
nexed herewith

| Photocopy of the memo 1
Divisional Forest Officer (

District Magistrate (LA),

along with valuation report of trees are collectively an

and marked with the Letter — ‘R-5.

12 That with regard to the statements made in paragraph 5.10 of

jon the deponent states that it appears from the

of the Original Application that an F.ILR (First
S F.I.R No. 81/2023

the original applicat

annexure (page 42)
f:ﬂﬁ?}%{}nformaﬁon Report) being No. Gangajalghati P.

A ‘
l,j?”““ PN Ei’ated 19.06.2023 u/s 447/427/188/34 IPC has been registered with
4> EREC I : s »
;“” !%.‘{\A‘? ) ‘j; the Gangajalghati Police Station.
| e Ry g
Ly Coipet <
ade in paragraph 5.110f the

N 13. ¢,f,,"1}1§at with regard to the statements m
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N iginal application the deponent submits that with regard to the
representation made on 20.06.2023 by the applicant to the District

Magistrate, Bankura it is stated that as per the Kolkata Gazatte

Notification issued by the Forest Department, Government of West

Bengal dated 01.03.2007 the competent authority under the provisions of
West Bengal Trees (Protection & Conservation In Non-Forest Areas) Act,
2006 the competent authority is the Forest Range Officer/ Divisional
Forest Officer (Utilization Division)/Divisional Forest Officer, and as such

the district administration has no specific role with regard to felling of

trees in Non-Forest areas.

Photocopy of the Gazatte Notification dated 01.03.2007 is annexed
f - herewith and marked with the letter ‘R-6’.
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14. That with regard to the statements made in paragraph 6 of the
original application the deponent states that the provisions of the West

Bengal Trees (Protection & Conservation In Non-Forest Areas) Act, 2006,

( and National Forest Policy, 1988 are looked after by the Forest
department.
‘ 15. That with regard to the statements made in paragraph 6.1 & 6.2 of the

original application the deponent states that the same are matters of fact

and record.

16. That with regard to the statements made in paragraph 6.3 & 6.4 of the
original application it appears from the annexure (page 42) of the Original
Application that an F.LR has already being lodged by the Gangajalghati
Police Station and with regard to illegal cutting of trees the same relates

to implementation by the concerned Forest Division.

i 17. That with regard to the statements made in paragraph 7, Sub
paragraph (I) to (1) of the original application the deponent states that

the same relates to the exclusive jurisdiction of the Forest department.

Paragraph 7 sub paragraph (IV) the district administration has no direct

role in case of illegal cutting of trees in Non Forest Area Act.

18. That with regard to the statements made in paragraph 7, Sub
Paragraph (V) to (VII) of the original application the deponent does not

comment on the same.

19. That with regard to the statéments made in paragraph 8 (i) to (v)of the
original application the deponent states that the prayer is subject to the
%.{‘;f*;?aafbﬁdavit filed by the Forest Department and the outcome of the F.I.R
2 %’A‘ggd at the Gangajalghati and with regard to the rest of the prayer it is

o TTA n . .
KON _','r.x;oﬂ-%humbly submitted that the same 1S the discretion of the Hon’ble

247 T ribuhal as may be deemed proper for the ends of justice.
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/ 70. That with regard to the statements made in paragraph 9 of the\ig @
. . . . & '
original application the deponent states that the same being interim 3 /
prayer this deponent does not comment on the same. ' o
21. That it is also pertinent to mention at this juncture that the Divisional
Forest Officer (South) Division, Bankura has been made a party
respondent, but the area in which the illegal felling of trees as alleged in
the original application to have occurred falls within the jurisdiction of
Divisional Forest Officer (North) Division, Bankura.
e to

de in the above paragraphs above are tru
nd from the records as available in the office

Office of the District Magistrate &

22. That the statements ma

my knowledge and belief a

of the Land Acquisition Section ,

Collector, Bankura.
espectfully prayed that this deponent has regard to

23. That it is most I
‘ble Tribunal and

the Solemn Directions as may be passed by the Hon

the Hon’ble Tribunal may kindly be pleased to pass necessary

Order/Orders as is deemed fit for the ends of justice.

Identified by me

; W ‘é“‘i{:\ Deponent
; dvocate ol 0l - 12

State of West Bengal
T o faen [ Spl. Land AcquisitionyQrhce!
‘ ’ << Bankura
DepoNENT,
rd l"‘,"\:(j\ D;\\ By
gaNTOSH KY 0y
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VERIFICATION:

I, th ;

e deponent above- named, do hereby verify and declare that the
statements made in the aforesaid paragraphs are true and correct to the
best of my knowledge and information and as per records available in the

office of the Special Land Acquisition Officer, Bankura and I believe that

nothing material has been concealed there from.

Verified at Kolkata on the 24th Day of January, 2024.

Identified by me

L%Z;/@—M,éﬁ Deponenfc

Advocate : 99 +0L 20 29 ~
State of West Bengal ‘/(0 S ,,\()
Spl. Land Acquisition’Officer
~. Bankura
=B S, DgponeNT
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOPHICNTION
New Delhs, the Ist Decembar, 2000
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i bied deseription of which is given i e sehiedule below, is required for “Construction ot

H hereb »

dedtares ity antention oo acgaie such fad

Aty pueeson ierestesd o the sard fand may - witinn twenty onie days tront the date ol publication ot thn
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CQ —i)

section 30 o the sard Act
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iy orde
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MINISTIRY OF ROAD TRANSPORT AND HIGHWAYS
|
NOTIFICATION i

4

! . New l)clhT the 2204 June 01/ &
wernment of Tndi m the Muustry of Road Trausport and

Highways, Department of Road Transport snd Highways qumber 5.0 1079 dated 01712/2016, published 1 Gagetie
of Tndia, Extravrdizary, Part 1, Section 3, Sub-scction () ssued under sub-section (1) of section JA of the Natiomal
Highways Act, 19506 (48 of 1950) (herewalier referred to as the sand At thie CentraljGoverniment dechared ws mtention
to acyuire the land specitied i the Schedule annexed o tie sard notitivation for "Construcaion ot proposed Bridge oves
ver Shah at Chunnge 247 0k of NH-6U i the distngt of Bankura, Wat Hengal”

saie notilication bas been pubished i the Bartaman on 02.02.2017 and The

8.0, 2126(E).~Wheicus by Qc notitication of the G

And whuicas e stanve ul the
Statesinen on G 02 2017 under sub-sechion (3) of section 3A o the sand Ad

recepved from iy poisun by e cumpetent authority,

And wheress nu objection has been
Vool the sid Act, the competent authonty has

Ancd whcivay, Ui puisiaine of sube-section {1 ol section
subnutted s report o the Cential Guvernmest,

Now, therefere, uputi receipt of the siud repuit of the competeat wuthority
conferted by sub-seetion (1) of section 3D of the said Act, the Central Government b
spycified in the said Schedule should be acquired tor the aforesad purpose,

And tarther, in pursuane of sub-section (2) ol section 3D of the said
declares that 'on publication of thiy sotilication m the Official Gazette, the lund spe
absolutely 1 the Centrsi Government, tree trons ali cncwmbiances,

SCHEDULE
Briet desciption of the fLad to be auqied with o without structure tatling within the streteh of land for Construction

uf ;1rupu$cd Bridge vver tiver Shabret Cluage 267.0 kot NFH-00 i the disirict of Bankurg, West Bengal

and i exeicse of the powerns
creby declares that the lund

Act, the Central Guvernment hereby
cificd 1n the said schedule shall vest
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MINISTRY OF ROAD TRANSPOR'T AND lll(;ll\\i/\YS
NOTIFICATION |
New l)clhﬁ, the 220l bune. 201/

5.0. 2126(E).~Whereas by (c notilivation of the Guvecnment of Indieom e Munstey of Road Transport and
Hlbllwuya. Department of Road Transpost and Highways number S O 2029k dated 0171272010, i»ubllsl{u. n (‘muuu
of lndia, Extraordinary, Part. {1, Section 3, Sub-scction (1) ssued under sub-section (1) of section JA of the Nutwonal
Highways Act, 19506 (48 ot 1Y50) (berewnatter referred to as the sand Act), tie CentraljGovermment declared its intention
to ucquirre the land specitied i the Schedale annexed W the said notitivation tor "Cofstruction of proposed Bridge vver
over Shali at Charage 247.0 ki o NH-00 in the distiict of Bankun, Weat Bengal” :

And whereas the substance of the said notification las been published in the Bartaman on 02.02.2017 and The
Statesaan on 01 02 2017 wnder sub-section (3) of section 3A of the saad AL,

And wihicreas no objection has been recenved from any peson by the competent authonty,

And whcras, n paisaance of subssection (1) ef scction Mool the saud Act, the competent authonty has
subnutled ity report to the Cential Guveriment,

New, theietore, upon receipt of the sard reputt of the competeat suthority and in excicise of the powery
conferied by sub-section (1) of section 3D of the said Act, the Cential Goverament hereby declares that the lund
speeified in the saud Schedule should be acquired for the aforesaid purpose,

An-.l farther, in pursuance of sub-section (2) of section 3D ol the sand Act, the Central Government hereby
declares that on publication of thiy notification i the Official Gaseue, the land specificd 1n the said schedule shall vest
absolutely n the Central Government, tree frons ali encumbrinces.

SCHEDULE
Biet desciiption of the fand 10 be aequired with o without stracture tatlig withan the streteh of fand fur Constiuction
of proposed Bridge over tiver St ut Ch uiliage 2 74/ 0 kmol NH ()U nthe dmnc( of Bankury, West Bengal
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i Uiy Nandy, §00 - Kalpa Naab, Vit
o . . YOI
" fhad B _‘ _I_’ | Mantig, & vtheny !
Santoshbata Nande, Weo « Anath Navds
vate | A 0
: | ’””_“ l nw'A | 4 0~() R Vil Mauta others. o
Pot | Povate | Dl 6118
s i i s s
Pan Puvate g Had 0040 i
| — e e |
\ Coad o020 Uiy Nandi, S0 "
. I S ) Maiitarn, & others. N
. M 6010 T X Sandy, 870 - Kinfee Nandy, Vil -
i N - o T Mantary Sothen. "
I Private | fank | 0038 Uilav Nandi, Sio - Kalpd Nandy, Viil - |
[ A S N Mautua, & others
Latt | Pavate | Banl 0030 Subixite Nandi, S'o-Bhusan Nand, Vil - '
{oa - — S| Mantara, & others. |
il | Brivate Maid 1 0.010 Gunadthar Nandi, $o-Indra Nandi, Vil -
E i Muutara, & others. !
Pt | Povate | DBad | ogag | Sambhumach Nandi, S0 - Kintee, Vill |
SRS, SRV TSN W Mautarn, & others, .
Yl ! Pavate Haid 0340 Suntoshbala Nandi, Wa - Aaath Mandi,
| T R | Vill - Mautam, & others. B
Patt | Povate | Baid 0030 Madanmohan Mandi, So - Nepal, Vil - |
l i - Mautam, & others.
Pact | Privaie Daid onto | Amya Nandi, S0 - Kiritee Nandi, Vilt - |
U % it Mautara, & others
Part | Peivate Baid | 0 01s M!innlini‘ Babi, Wo - Gaurishankar
= | Singha, Vill - Konra
f ! .
Pl | Private Daid | op4s | Pradip Singha, S/o Karunamoy suigha,
. B | Vill - Konra, & others
fatt | pavate | Baid 0050 Ramiochan Mukopadhyay for Amar
S o . Kanan, Sri Sri Romkrishna Sebadal
Part 1 Irvate nmd 0,105 "“’“mﬂ"\vm Singha, 5/0 - Sashivusan
T (. ., Singha Vill - Konrn, & otherx i
Pt o A 0.06 | \Annm(lrn( hmtopm(h\-\ T
— | Ramnath, Vill . Konr: & others
Part | Private Raud 006 | Swiay Kimar Layek, Sio - Nepal, Vill - ;
S SRS SR S konm.&omm i
Full | Private Baid 0050 Subth Karmakar, S’ - Gubmda Jt
el e _Jh“Kﬂn'mkM. Vill - Kunr, & others
T 1
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! Nume of |
Nameol | oottae | Survey " ypr ; ;
l m: i T“‘:‘:‘L the I ;J:;L?H Specilic li{.” Nature '\i::" Nume of the land oswaer / lutcaerted
N [ District | Police nl:::w I Dagoo. | Portion Land vl Land (Acre) persons
| swton | TR
@) 3) () 5 6 | 0 O ! -
i a5 | 5 Sanjay Kumar Layck, S/o-Nepal . vill-~
37 | D, 5
H ..-_{ RS 43 Fan “'”"" m;l“fd,. 4. UUK - Kutira, & othery .
! ! i H TKehpada Karmaher, S/o-(nbmda Vil
46 ] i
. R R s I N e o s
4 . Gubusds Sigha, S7u-Jaaaki Stagha,
Loy s I g R ani d
i ] Ko > Fan Piivaie il i Vili - Koora, & others
—— —| NN ER— " . T T S
3 : kS | 147 | vl | Croste | Siwsd | Gopp | ~wiSuipiss, SioGopal Singia, ¥y
i i Kunra, & vthen
oma 2 NN NS | N N R ) (- s s o o e e SR
Y i ] Shovaraai Devi, Wio - Gupsl S nghs,
N | [ i 2 i . g >
i ‘ | Bankus 55 o bt Hh . i buls i Vilt - Koany, & vthers i
bo T T T e i e s e v e, e o
2 i g i , H Pradeep Singha, S/0-Gopal Froghia Vil -
32 ! ; I i Pont Private Fota 4ot t Kuntu, & olheis
o ! ! N S T vl Babi, Wao-Gauestaukar
i ? ks = st Fasaie ) b vl | Singna, Vill-Konru, & viticrs
- e H H W - e e s -
; | R ¢ Bongati Nands, So-Bivat Nanedi, Vi -
) | i y i ¥ *
hX] i i K®S i5¥ Pant Private o Ko, & vthens
i ; : e L S
| I e 4 1gu . ) . ; Munindra Lhallup.\(lhy.\ . Sio- Reuanath,
: | RS 1 isy Fall Prvate Buw 0.080 Vill - Konra, & othiers
I ! i r e - - 5
! ! 4 . . ] Madhusudan Singha, $/0 - Bankubihan,
; ; Fuit Privase {FTY) 0.07¢ Vill - Konra, & others.
; e ; 3 R T
CRS ool | Rl | Pavate | B | 0100 Hougatiy M,‘{"'" g Dk T il
! : v, & vthen
i O R S Ty o T
(ks |62 | rull | Posate | e | oggo | NP Much So-Cha Muchi il
A B . [Singha. S/ - Gupal Swgha, Vil -
5 KS 16 Pait Prvaie Tara 0.830 A Slllsh&:{jﬁ:l g‘:ﬁ:w:"“ ity oo
Prs | oed | B | Pavee | Bl | 0000 “‘*"”‘"\‘,’.t'l'l M}‘:::','”V: :l‘,';':‘: il
S - - | T s T 1 Gaurishunkur Singha, S/o-Nabakuntr
ol s | bhe il Prrvato Yol i Singha, Vill - Kunrs, & othens
- Pl RV I N o et Ui Kaiipads Kattriakar, $/o-Gotanda, Vill -~
Lo A i Privaie " S | Kontu, & othors
S R I A Sa— U USRS S : W N . .
. - Buawanath Muclu, S0 « Putaa Machi,
o3 RS 1ha i Pant Private Haud [{REY] Vall - Kones, & othises.
IR Putameshwar Singia, S0 - Sasluvusan
iy » g g { . N S
2] ! RS | 109 Py | Bovee o 005 Singhi . Vill - Konru& vthes
G P . Budul Mondal, Sio - Uabulul M
s 1S pat | Pova | Bad | G1ge (] e imf: "Ko‘i:‘:"" Avudsl,
i ‘ L
[ | N A S B Krishna anath Das
! & o v il shnagopal Das, Sév < Radhanath Das,
| o0 i ®S ! i1 Paa Private Nawl [0 | Vilt - Konra: & othvits
| I e B, SO J— - e i T
",:7 E:: RS ! (81 ruit Privale Haat D00 1 . “"“‘dm" ‘\:",\]fl.“i‘(:n‘:;‘ i
E R SN SN SR S . .
= 1 = | 4 " | b | Mastinda Chattopadhya, S/ - Ramnath
o ::; }v s RS | 183 Fall Prvete Bawt [RVELY] Vill~ Korita & othaia
e s S—
G Z Namdalal Ruidas, S0 - Gupal, Vil -
2 - . Seru . 1
67 Dankura \3 - Rs | 1o e b S " Konra, & uthers.
4 = i e I G At 1 Dus, 570 - Rudanath Des.
— I K , s 04 Amiyagopul Dus, S0 - Rudhanath Dss.
0 % ,?4 RS | 19y Part | Povae ba [] Vill - Koars, & others
e 2 i Ajit Layek, S/ - Prafulla Layek, Vil -
y 5 5 Yail 0080 3 yur, Vil
- :é RS | 200 Full | Private B ot Konra, & others.
- ""’"‘"’""" " - : U7 M‘aunmxhn Singha, Siv - Knshne
7 . kS 2l Full | Povaw Huid Singha, Vill - Konat, & otheny.
— ! Nandalal Ruidas, Siv - Gepal, Vil -
U ). . 0 U ol »
73 ) i RS 202 Pan Privute Bund 23 Koirs. X ol
[N GNP SO W . |
P R Anil Singha, S0 - Gopal Singha, Valt -
” : et 0, . A
7 | I RS | 203 Fuli Prvate b 230 Kuiira, & uthiers
- | = Kahipada Karmakar, $/0-Gobinda, Vil -
t . .
75 RS [ 203 Part | Provate Var 0.035 Kunra, & othens.
B ' oo Anil Singha, S0 < Gopal Swnghar, Vill -
) ) i v > pal Singha, Vi
P RS | 209 | Pat | Pivae tuc 0.030 | Kunva, & othes.
- e AR R T f Renupada Ghosh, Yo Radbunath

B 4.110 l— (xhosh Vill - Kotru, & otlicrs
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I
" { Name of of the $ . | 7 o :
S ] s ! the v\m ik Specifie \ Tpe ! Nature e Name of the lond awner / Int crestest
No. | the i Taluk Villawe! Number’ ot uf ( 4 in
2 Maves ¢ .
l ¢ Police “N‘;‘ Dag no U o ue g ol Lan (Aere) presons i
- .,M‘ | Mation i |
- 8 te) ) v)] Uo) ,
| i y private | 2030 Famlochan Mukepadiyay for Amar
H 5 11 ¥ vale i
i l : Kunun, Sti Sn Ramknshno Sciadal ]
! - Rl s - - - .
{ L oafi | Prvale aid 0100 [Ty Ghosh, S'0 Rahpads Ghasti, Vil [
! i Konm, & others i
{ b ot Beivnte e Paremeshwar Singha, S - Sashrusan !
‘‘‘‘‘ i | i : et fara 0.070 Singha, Vill - Konr, & others |
e e e d | . 5 oy wemasnna sa renne - = ‘
i o i : 13 Ghosh, S'6 « Nemy Ghod
{ RS A i3 Py g 4 G s
; | : szl ﬂ,l e b i Vil - Koora, & others
i i ; i - O . L. 8
i : ] ; pal Das, $7a Padbanath Dax,
! PR ie put | Pavs a 18 Ka: L 1aass
; bssen " b oeme Fid e Vili - Knara, & others
i o o 3 4 R, S0 Nafar Bouri
i 7S . i Prvite s - Foamalakants Bo ;
| il £ - ' nvate gred 0.125 Vill - Konra, & othe Sothers
i i e LEY L T Prvete Nepal Muchi, S - Chandi handi Mochs, Vill
‘ LER I “ _ - Konra, & wihens
i g 2 P 5 e | preie Mrinahini Babi, Wio- Gourishankar
{ Wt . LERSN ' Singha & athers
Lo - : RO =7 N e
1 < - i or& i - 608 Aidnendu Siegha, S'o - Neshab Sigha,
i 7 :‘ ) | ol Vil - Konra, & others
. g Y R oo | Goiakbak Devs, Wh - Murhnr Singha
A . Viii - Konta, & others
21 sl
@ “s i - Do Andiy mdnﬁ« npba, S0« Keshab Singhar, |
; - \ ¥ others |
i {
% x4 ‘ i S " — Moo Sugt |
I | Lo o i b o &uthes i
oo | { 0 W Vst Piiva , bA ”=t"h"l Sumgha, S - Taeshab Sivha,
' ; 1 ! tvate B ) &30 !
b b . | N ! ; ) | Vill - Koo & others |
! Total Area 9.64 Acre
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/7 Government of West Bengal —

'y Office of the District Magistrate & Collector, Bankura
Land Acquisition Department, Bankura

Memo No:- 129 /LA, Dated, Bankura, the 977¢3/2017

To
The Divisional Forest Officer (North)
Bankura.

Sub : Valuation of Trees

Please find enclosed herewith the list of trees situated on the land to be
acquired for construction of a Bridge over river ‘Sali’ at Ch. 247.00 Km of
NH60 in the District of Bankura. The valuation of the trees are necessary for
preparation ot estimate.

, 0{ You are, therefore, requested to send the valuation report to this end as on
] earliest.

Enclo: 1 (one) sheet.

. Lm/
Additional District Magistrate (L.A.)
Bankura &

Competent Authority of NH60
(/,.,; ;
/ o
o0/t
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3.

3

Name of Project:- Construction of a Bridge over river *Sali’ at Ch. 247.00 Km of NHA0 in the District of Bankura.

Mouza:- K

onra

L.L. No. 105, P.S. Gangajalghati
Dist. Bankura.

Remarks

-

| Plantation area. |
| Plants are about |

— o o ——
i [ngt Name of trees ~N0 of trees | Girth(M) Height(Mi) | Hmne g oe‘:z’c;z;rfp erjieid |
|ss | Bamyan | 1 350 5.00 Kamal Das ‘
Sishu I 0.80 3e@ | R
Mchagani I _Le0 | 400 | Ahan S |
186 S Sishu |1 150 3.00 S%(‘)dhp‘r’l;igﬂr ;
Mango b 100 3.00 i - |
Eucalyptus
(Plant) il }
815 ——— N, — - 4
Akashmoni 100 i )
| (Plant) o

. X
L KSR /LA cup
(W
02/03fr7
LA-Surveysy

4&7 7‘0&,7

Yiors

01 /88/" ®

i 1 year old
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GOVERNMENT OF WEST BENGAL 2 &
DIRECTORATE OF FORESTS
OFFICE OF THE DIVISIONAL FOREST OFFICER
BANKURA NORTH DIVISION

Phone No. :-03242- 250758, Fax No. : - 03242-256556, E-mail:- dfoban-wb@nic.in &

1 ; dfo_bkn@yahoo.com, Website: - wwyw.bankuraforest.in
Mecmo No: $61./28-2 ; Dated, Bankura the, 10/(_)3/2017
From o The Divisional Forest Officer, \ T
Bankura (North) Division. ; ;,
~

| \ A0 = The Additional District Magistrate (L.A.) Bankura, % X\

Competent Authority of NH-60 -
West Bengal. ‘ ‘ &1/

Sub 2 Valuation of Trees NY
\4\(\/

Ref :: Your letter No.129/L.A. dated 07-03- 2017.

With reference to the above the detailed report of valuation of trees are mention

below .
_ Noof ... e . .
Name of trees trees | Girth(mt)  Height(mt) | Volume(m3) Valuation(Rs.)
i i ! i
| Sishu | 1 . 0.80 3.0 0.12 1584
Mechagani 1 L 160 4.0 0.64 | 12672
Sishu 1 150 | 3.0 042 6699
Manglo | I 1.00 3.0 0.18 1980 ,
7177 Eucalyptus. Plnt (1 yr.) 400 | - ; | - 800
Akashmani Plot(1yr.) 100 - | - ' 5 200
| A o TOTAL 40655
.| In addition Fire Wood | _ 20 20000
S o G. TOTAL 60655
B OR SAY 61000

' Rupees Sixty one thousand only B

This is for your information and necessary action.

sl
;AMW/(J}M’

pr? | 6/) ¢tz
o (O%em
Divisional\Foyest Oftiter,
Bankura (North) Division.
R E TN SR DR IEAM (SN



Name of Project - ;
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PLOT WISE REVISED 3G DETERMINATION AS PER National Highways Act,

Proceeding U/S 3G of NH Act-1956
Construction of a Bridge over river Shali at Chainage 247.0 Km of NH-60 in the d strict of Bankura,West Bengal
L.A. Case No. - 02/2016-17 in C/W NH 60, Mouza- Knonra, J.L.No.- 105, P.S.- Gangajalghati Dist.- Bankura

Date of Gazette Notification u/s 3A :

01/12/2016

1956 & NEW R.F.C.T.L.A.R.R ACT-2013

Date of Publication of Notification u/s 3A in Local News Paper : BARTAMAN - 02/02/2017 & THE SIATESMAN - 01/02/2017
Probable Date of Award : 30/06/2022

- — R _ PLOT WISE ESTIMATE OF LAND ) - S
[ o ' ]
_ Multiplied | Solatium 100% of (Muluplled MV +
. Market Val Multipl |
Class Of Acquired| Market P S Multiplyi ultiplied IMarket Value | (Multiplied Market |  Trees Value+ 1
sl No.! Plot No. s Arealin | Value(Per cf acquired Market Value Trees Structure | _ val | valie® |
Land UELFEr 1 tand ICol ng . iTrees Value+ Value+ Trees Structure Va
! . and [Colm5 x [colm 7 x colm Value |ValueinRs.| . . Im 11+
1 acre) | Acre)in Rs. colmb] in Rs Factor 8]in Rs structure Value | Value+Structure | Solatium )[Colm i
1| ’ : in Rs. Value) in Rs. colmi2]inRs. |
1 2 | 3 a | 5 6 1 8 9 0 | 1 12 |
1 126 Baid | 0015 | 3024000 | 4536000 | 11 49896.00 0 o T 749896.00 | 49896.00 99792.00
2 | .13 Said | 0.045 | 3024000 | 13608000 | 11 149688.00 0 0 | 149688.00 149688.00 299376.00
3 | 132 | Baid | 0050 | 3024000 | 151200.00 | 11 166320.00 0 0 | 16532000 |  166320.00 332640.00
"~ a | 133 | Baid | 0105 | 3024000 | 31752000 | 11 | 349272.00 0 0 " 349272.00 34927200 | 698544.0C
5 134 Baid | 0060 | 2570400 | 15422400 | 1.1 169646.40 0 0 " 169646.40 169646.40 33520280 |
6 139 | Baid ! 0060 | 3360000 | 20160000 | 1.1 221760.00 0 0| 22176000 221760.00 44352000
| 7 | 140 | Baid | 0050 3350000 | 168000.00 | 11 | 184800.00 0 0 | 184800.00 | 184800.00 359600.00 -
8 141 | Baid | 0080 | 3350000 | 268800.00 | 1.1 | 29568000 0 0 795680.00 |  295680.00 _39’136,090_11
9 145 | Baid | 0005 | 3360000 | 1680000 | 11 18480.00 0 o 1848000 | 18480.00 3696000 |
"0 | 146 | Baid | 0200 | 3360006 | 67200000 | 1.1 739200.00 0 0 " 739200.00 739200.00 1478400.00
11 187 | Mandir | 0050 | 3360000 | 20160000 | 11 | 221760.00 0 0 22176000 22176000 | 44352000
T 12 | 148 Tara | 0025 | 3360000 84000.00 | 1.1 92400.00 0 0 92400.00 92400.00 18480000 |
13 | 149 | Tara | 0100 | 3360000 | 336000.00 ; 11 369600.00 0 0 |7 36960000 36960000 | 739200.050
T2 | 155 | Gochar | 0.350 | 3360000 | 117600000 | 11 | 129360000 | 18304.00 | 272481 00 | 158438500 |  1584385.00 &684770;00_. '
15 | 158 Baid | 0080 | 3360000 | 268800.00 | 11 | 295680.00 0 795680.00 |  295680.00 591360- E
16 159 Baid _ “TJ856000 | 228480.00 | 1.1 | 251328.00 0 15132800 | 25132800 | 50234 o
17 | 160 73360000 | 23520000 | i1 258720.00 0 25872000 | —’%W |
18 161 3360000 | 53760000 | 11 | 591360.00 0 50136000 [ _%6 27209
19 162 3360000 | 30240000 | 11 | 332640.00 0 | smew00 | 66528000
20 163 | 3360000 | 178080000 | 1.1 1958880.00 0 00 | 195888000 | 3SU7EECS—
e 3570000 | 392700.00 | 0 . 39270000 | 78877
2l i 570000 J 006 0 % 646800.00 1293600.00
— 4200000 | | 64680000 | 0 _,_545800 00 |  OAAO8 o sea0000
2 | 168 e e T aoooo0 | D 20000 | 0 729200.00 739200.00 147840000
23 167 Baid 0.160 | 420009C | smw 00 i ] | 73920000 | O sl RO 141372000
24 168 | Baid | 0.180 | 3570000 | ~706860.00 | O . -
s 1 e | e 1o | s
Pagalotd ‘\ ? /.

N Y
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N\ ovorx A WLe - VL
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725 | 169 | said | 0005 | 4200000 | 2100« [) 23100.00 ~23100.00 4620000
[’:_z_s_ | 182 | maid | 0180 | 4200000 | 75600 0 | 83160000 | 23160000 | 166320000
SRy 183 | Baid | 0060 | 3570000 0 123562000 | 23562000 |  471240.00
* | 28 | 184 Baid | 0.050 | 4200000 . 0 123100000 | 231000.00 462000.00
[__zg | 185 Baid | 0.020 | 3570000 | 71400.00 11 | 78540, oo 0 0 | “78sa000 | 78540.00 157080.00
| 30 | 186 | Baid | 0.190 t 14200000 | 79800000 | 1.1 | 87780000 | 21351 | 339102 | 1238253.00 123825300 | 2476506.00
(31 [ 199 | Baid | 0460 | | 164220000 | 11 | 180642000 | 0 0| 180642000 | 180642000 |  3612840.00
| 32 | 200 | Baid | 0080 | 5071238 | 405699.04 11 | 446268.94 o | o 44626894 | 44626894 892537.89
| 33 201 | Baid | 0070 | 4200000 | 29400000 | 11 | 32340000 0o 0 323400.00 32340000 | 646800.00
|38 | 202 | Baid | 0230 | 4200000 | 966000.00 | 11 | 106260000 | 0 | 0 1062600.00 1062600.00 | 212520000
35 | 203 Baid | 0230 | 3969000 | 91287000 | 1.1 | 1004157.00 0 0 1004157.00 1004157.00 |  2008314.00
36 | 204 Tara | 0.035 | 2856000 | 99960.00 11 | 109956.00 0 0 | 109956.00 109956.00 | 219912.00
37 | 209 Tara | 0.030 | 3360000 | 10080000 | 1.1 110880.00 0 0 | 110880.00 110880.00 |  221760.00
38 210 Baid | 0.110 | 3360000 | 369600.00 11 | 406560.00 0 0 406560.00 406560.00 813120.00
39 | Baid | 0.030 | 3360000 | 10080000 | 11 110880.00 0 0 110880.00 110880.00 221760.00
0 | 212 Baid | 0.100 | 3360000 | 33600000 | 11 369600.00 0 0 | 369600.00 369600.00 739200.00
a1 | 213 Tara_ | 0.070 | 3360000 | 23520000 | 11 258720.00 0 0 258720.00 258720.00 517440.00
42 [ 215 Tara | 0.005 | 2856000 | 14280.00 11 15708.00 0 0 | 15708.00 15708.00 31416.00
43 | 219 Baid | 0.035 | 2856000 | 99960.00 i 109956.00 0 0 1109956.00 109956.00 212912.00
44 [127/872 | Baid | 0.125 | 3024000 | 378000.0G 11 415800.00 0 0 415800.00 41580000 |  8315C0.00
| 45 | 169/873 | Baid | 0.250 | 4200000 | 1050000.00 11 1155000.00 0 0 | 1155000.00 1155000.00 |  231000C.00
46 | 155/877 | Baid | 0.080 | 3360000 | 302400.00 11 332640.00 0 0 ~332640.00 33264000 | 665280.00
47 | 209 Bastu | 0.005 | 6898223 | 3449112 | 11 37940.23 0 0 ~37940.23 3794023 | 7588045
48 | 811 | kanali | 0.020 | 3780000 | 75600.00 11 83160.00 0 0 83160.00 8316000 |  166320.00
49 | 812 | Kanali | 0.020 | 3780000 | 75600.00 11 83160.00 0 0 ~ 83160.00 83160.00 166320.00
S0 | 814 | Bad | 0040 | 3780000 | 15120000 | 11 166320.00 0 0 1166320.00 166320.00 33264000
51 | 815 Baid | 053 | 3780000 | 200340000 | 1.1 | 2203740.00 | 21000 0 | 222273000 2224740.00 4449480.00
: 5.865 21260724.16 23386796.57 60655 . 611583,  11059034.57 2405903457 4811805¢.14
P y > .

/
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FINAL ESTIMATE FOR THE ACQUIRED LANDS

Prepared by

\/ \
Aty
23 i
Surveyor
Bankura

1 [Multiplied MV + Trees Value+ Structure Value + Solatium ( Total of Colm 13 ) ] - Rs. 48118069.14
2 |Additional amount @ 12% on Rs.21260724.16 w.c.f. 01/12/2016 to 30/06/2022 i.e. 5 year 7 months o Rs. 14244685.20|
3 |Barga Compensation ( Calculaion attatched in separate sheet ) Rs. 650969.00
4 F;Ot:”’l Cost of Acquisition (1 +2 +3) " Rs. 63013723.34
5 |Administrative Cost @2.5% on Total Cost of Acquisition i.e. Rs. 63013723.34 ) Rs. ~1575343.00
6 |Capitalized Value ( @2% on Rs. 21260724.16 x 25 times ) e Rs.|  10630362.08
/7 Muta}@io_n_ggqnvde_r_s_i_on charges with appli(yé{i‘o_r;ﬂf‘(;’es ( Calculation sheet attached ) B Rs. _ 54455.00

& Law Charges Aol UL td divd AL = ~ 1000000

~ - TOTAL AMOUNT (Row No 445+6+7+8) __ Rs. 75283883.42

' ~ SayRs| 75283883.00

In words (Rupees seven crore fifty two lakh eighty three thousand eight hundred and eighty three ) only

(E'é?&kmhk o “'VM

Asst. LLA.O Addl. LA.O.
Bankura Bankura

Bankura

Addl. District (Magistrate (L.A.), Bankura

& Competent Authority of NH-60

Page3of3
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Registered No. WB/SC-320 No. WB(Part-I) /07/BCL-22

Kolkata Gaxzette

Extraordinary
Published by Authority

PHALGUNA 10] THURSDAY, MARCH 1, 2007 [ SAKA 1928

PART I—Order and Notifications by the Governor of West Bengal, the High Court, Government Treasury, etc.

GOVERNMENT OF WEST BENGAL
FOREST DEPARTMENT
Writers’ Buildings, Kolkata-700 001

NOTIFICATION

No. 901-For dt. the 1st March, 2007. In exercise of the power conferred by clause (2) of
section 3 of the West Bengal Trees (Protection and Conservation in Non-Forest Areas) Act,
2006 (West Ben. Act X of 2006) (hereinafter referred to as the said Act), the Governor is
pleased hereby to appoint the competent authority under column (1), to perform the duties
and exercise the powers conferred under the said Act within the jurisdiction as described
under column (2), of the Schedule given below :—

SCHEDULE
Name of the competent authority Jurisdiction
(1) ()
(1) Forest Range Officer Rural areas under the jurisdiction of the Forest Range Officer ;
(2) Duvisional Forest Officer Kolkata Municipal Corporation area ;
(Utilisation Division)
(3) Divisional Forest Officer All other “Rural Areas”, not covered by the jurisdiction of

the Forest Range Officer, and Municipalities/Corporations/
Notified Area Authorities within his jurisdiction, except
Kolkata Municipal Corporation area.

By Order of the Governor,

Sd/-

(S, Nag)
Joint Secretary to the Gout. of West Bengal

Published by the Controller of Printing and Stationery, West Bengal and Printed at Basumati Corporation Liwmited,
166, Bipin Behari Ganguly Street, Kolkata-700 012
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BEFORE THE HONBLE NATIONAL
GREEN TRIBUNAL EASTERN ZONE
BENCH, KOLKATA

0. A. NO. 91/2023/EZ

In The Matter of:

Nirmal Kumar Singha

... APPLICANT

VERSUS

The State of West Bengal & Ors.

. RESPONDENT(S)

AFFIDAVIT-IN-OPPOSITION

BEHALF  OF THE RESPONDENT

NUMBER 04, SPECIAL LAND
ACQUISITION  OFFICER,

BANKURA,
DISTRICT BANKURA

ON

SIBOJYOTI CHAKRABARTI

Advocate
For The State of West Bengal

Email: subho.advocate(ﬁ)g mail.com
(M): 9007035534.
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